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have given a statement before a magistrate in
which they have disclosed that they were
trained by Pakistar army officials as well as
some foreigr army officials. These things I
wanl to know. That is my trouble.

SHRI JAWAHARLAL NEHRU: 1 do not
know about these particulai four, but many
others who have been arrested, coming from
Pakistan, have given statements of that type.
There is nothing secret about it. I have nol got
the statements.

MR. CHAIRMAN: They may not have
been interested in those four particularly
because many others have been arrested and
have given statements.

SHRI FARIDUL HAQ ANSARI: The hon.
Member on my left has definitely said that
certain statements have appeared in the
papers. May I know whether the Government
have seen those statements in the papers or
they have not seen?

SHRI JAWAHARLAL NEHRU: I may
have seen it. I have forgotten about it.

SHRI N. SRI RAMA REDDY: Normally if
the neighbouring countries are training their
own army personnel and others, it could be
understood. But running training camps for
sabotage work is a very hostile act, according
to what I understand. I would like to know
what the Prime Minister has done in this
regard to stop such hostile activities on the
part of Pakistan, whether the U.N. Observers
could intervene in this matter and stop the
Pakistan Government from doing such
sabotage activities.

SHrRI JAWAHARLAL NEHRU: Obviously
it is a very serious matter to have camps for
saboteurs. We have given publicity to the fact
repeatedly, it has come out, I believe, in
various cases too, trials that are going on, and
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I believe that the attention of the U.N.
Observers has also been drawn to it.

to Questions

*393. [The questioner (Shri V. M. Chordia)
was absent. For answer, vide cols. 3065-66
infra.]

*594. [The questioner (Dr. A. Subba Rao)
was absent. For answer, vide col. 3067 infra.]

*595. [The questioner (Shri R. S.
Khandekar) was absent. For answer, vide cols
3067-68 infra]

GUEST HOUSES IN MECCA

*596. SHRI ANSARUDDIN AHMAD:
Will the PRIME MINISTER be pleased to refer
to the answer given to Starred Question No.
365 in the Rajya Sabha on the 26th June,
1962 and state:

(a) the number of rubats which are
still under illegal occupation; and

(b) what are the agency and the
personnel comprising it, who operate
those rubats which are now under the
control of Indian Embassy and how
are they operated?

THE DEPUTY MINISTER 1IN TH«
MINISTRY oF EXTERNAL AFFAIRS (SHRI
DINESH SINGH): (a) The information is being
collected and will be laid on th, Table of the
House as soon as it is available.

(b) The answer was given in reply to
Starred Question No. 648 on September 6,
1960.

SHRI ANSARUDDIN AHMAD: It appears
that the Government of India have no direct
control over the management of these rubats,
but I believe they have some responsibility to
see how these are managed because money
was donated by the people of India for
establishing them. Are the Government
satisfied that these rubats are being managed
and worked well now?
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SHRI DINESH SINGH: Our Mission in
Jedda is associated with the management of
some of these rubats. We are satisfied about
their management.

SHRI ANSARUDDIN AHMAD: May I
know who are illegally occupying these
rubats?

SHRI DINESH SINGH: Individual residents
of those countries who had probably got into
these rubats in off season and who have not
moved out.

e D G - -2 gpd
& &5 ‘u,‘!% Udla_. ‘QWM
pbe &K - e B e
kg sabe K ol e s 0y Uy
wirh Hépap o Jpdle
eilal 5 duy ey of of e
st H eyl - a0
o el & GUeagdln o b
B M e b S el
€ o atd Ly o B3 5yl - e
.:..\..5,.!0 '_’Sqa'l.b,.g TP N ‘.UEIJI
2 2uyd Haa w5 - a4y 58 e
IR I S R AR
A ey et &2 LS ?‘!U*" ol
0ol > e Lo S o
¥ o o S Wy e Lol
S gl gam Gge eTBe 3
? 2 e b e £ plan]
T[sﬂ'qo oo afTE @ ¥ gw
famfawr & ag wrr 9w R
T W A g € ff  mwEr
¥ o &9 W ®, 9 I AEER
o oarfragt & &t gor ¥
Wl A o A agt /A W
Fomora &Y s WX 99§ 7T Q

[ 1 Hindi transliteration.

[ RAJYA SABHA ]

to Questions 305

& 9t fergram & 49 & fegem # T0%
7€ & e widfaw ¥ 735 amax
A FT TANH FEAS ACAMTAT T AE
T W AT R 7 W A T A &
BT 99 & A1 39 #1 sAww few &
e i oAz e g fraa &
W 9T S e GReEm ¥ e
ofrer & IF &1 FTRr fawwd g § A%
FIE AT LAAN I96 57 FT AL 2 7 |

qars

ot feam Pag ot af, star i
AT qTT T F@ &, TG AT AV QAT
ATy fogmad of 29 57 v ¥ a9 4
FG AT T A AL A ) FAF I
AT T T aTF § Iq 47 SAATH gren
a1 WX 4 AN FLT FT AW T FeAT-
e TEET Tar § | AT agF 9 AT AT
F AN IHH G AT T AT qgT W
W § SMAAAT A AT § qnr
TG AT E I A ¥ fom T s
oM AR

REPORT OF THE INTERNATIONAL COM-
MISSION FOR SUPERVISION AND CONTROL IN
VIETNAM

/SHRINIREN GHOSH*: \DH. A.
SUBBA RAO:

Will the PRIME MINISTER be pleased to
state:

(a) whether Government's attention has
been drawn to the statement issued by the
Secretariat of the Afro-Asian Solidarity
Committee, Cairo, that the recent majority
report of the International Commission for
Supervision and Control in Vietnam is illegal
because it is not unanimous and can play into
the hands of the American imperialists against
the people of Vietnam;

(b) if so, what is the position of the
Government of India in this matter; and

fThe question was actually asked on the flour
of the House by Shri Niren Ghosh.



